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16.25 hrs.

AGRICULTURE COMMODITIES
SUPPORT PRICE BILL

SHR1 K. LAKKAPPA (Tumkur): I beg
to move:*

“That the Bill to provide for the
fixing of a remunerative support price
for sugarcane, pulses and other agricul-
tural commodities, be taken into consi-
deration.”

I have given the objects and reasons
why this Bill is necessary at this time.
This is a very simple Bill without any
complicated  provisions in it. I have
brought out this Bill because this Bill
is nmecesary in view of the various changes
which have come about in the farming
community. We find increased cost of
farming operations especially in the case
of small farmers and marginal farmers.
Farmers are not getting remunerative pri-
ces for their products. Agricultural com-
moliizs also include sugarcane, pulses,
etc. These commodities have been dealt
with in a very comprechensive manner.
Now, many farmers in this country are
switching over to other occupations be-
cause they are not getting remunerative
price for their produce. Time and again
the Agriculture Prices Commission anno-
unces unremunerative prices for the
agricultural commodities. For the last
80 many years, we have been discussing
this subject in the House and we have
also been discussing about the problems
of the farmers. And in regard to the
remunerative prices; opinions have been
expressed both inside and outside the
House by all sections of the people.
This subject is not based on any political
considerations.  Our country’s economy
is entirely based on agriculture. The far-
mers community should not be put to
a lot of difficulties. We have to look
into their problems and try to solve them

expeditiously.

At present, in this country, there are
about 5,80,000 villages which are covered
by about 4000 Agricultural Co-operative
Societie; only. The ratio between the
number of villages and the number of co-

operative socitics functioning in this
country is very very negligible, The co-
Operative societies are rot able to met the
requirmnts of the farmers in the rural
areas. The farmers’ demand is increas-
ing day by day. If you see the popula-
tion of the farmer community in the vil-
lages and the number of co-operative so-
cieties which are functioning there, you
will find that these Co-operative Societies
are far less in number than actually re-
quired for even meeting the basic require-
ments of the farmers.

Sir, I will be a little harsh if I say
something about the A.P.C. I quite re-
member and also the House knows that
last year, I raised this issue in this very
House. The hon. Minister, Rao Biren-
dra Singh, was kind enough to say and
declare on the floor of the House that
the opinion of the farmers and their
e'roricrce wi' be token into  iccount.
Their difficulties will be considered sym-
pathetizallv,  The hen Minister  had
even gone to the extent of saving that
the persons who would be having adequ-
ate background in the field of agriculture
and also the growers who had the ex-

_ perience in farming will be included in

the A.P.C. and the names would be an-
nounced by him after some time. But
unfortunately  the bureaucratic system
must have prevented our hon. Minister
from inclusion of these people in the
A.P.C. So the A.P.C. was a subject
matter for severe criticism. Tt was sup-
posd to announce remunerative prices for
various comodities for the benefit of the
farmers. 1Tt mas failed in is daty and
it is now incurring the displeasure of
the farmers in this country. That is the
reason why T emphasise that mere creation
of Agriculture Prices Commission will not
help; mere deliberations and discussions
in various forums and making anounce-
ment regarding the price policy for the
agricultural commodities  will not help
the farmer community. Sir, the prices
announced by the Agricultural Priceg
Commission many a time are not helpful
to the farmers. or to those growing cash
crops or even to the consumers,

—;ﬁoved with the fccommend‘ations of the President.
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That jis the reason why the recom-
mendaions of the Commission are
sometimeg rejected by the Government.
Sir. this body has not been able to pro-
ject a national policy of providing ade-
quate price-structure both to ¢he growers
as well as to the consumers. That is why
I have put it very clearly in my Bill that
the Central Government in consultation
with .the Agricultural Prices Commission
should announce the support price for
different agricultural commodities, for
different regions of the country well be-
fore every agricultural season, This is
very important. If this is not done the
farmers do not know when the Agricul-
tural Priceg Commission announces the
priceg of a particular commodity, say of
rice, pulses, sugar-cane or other agricul-
tural commodities, Sir, I may say for the
benefit of the House thar there are many
agricultura] items which have not been
taken care of by the Commission and
these have been lost sight of by the
Commission. In pulses, take for example
gram, arhar, wurad, mustard and some-
times even groundnut. Therefore, 1 say
most of the agricultural products grown
by medium and small farmers have not
been taken into consideration while
announcing the price policy. Sir, if we
have to encourage the production of a
particular agricultural item, a favourable
price for it has to be announced well
before itg sowing. But what we find is
that when there is shortage of say pulses
in the country, the farmers grow pulses
say in Gujarat, but its prices fall down
with the result next season they switch on
to some other product. Similarly, if in
the Soufn agriculturists grow sugar-care,
its prices come down and they swich on to
groundnut next time.

And when they switch on to ground-
nuts, its prices come down and they
switch on to another product the prices
of which are high. Therefore, T say that
she  Agricultural Prices Commission
should be given the full status of a
statutory body. If its decisions are to be
implemented, the Commission must take
into consideration all the necessary fac-
tors, difficulties and experiences concern-
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ing the medium and marginal farmers
into account. But it has been found that
it only takes into consideration the
average needs for operations and input
requirements of the average big farmers
and on that basis they come to the
conclusion.

Sir, it has been found that the farmers
in different parts of the country have not
been sa.isfied with the work of fhe Agri-
cultural Prices Commission, This has
been discussed in the Third Indian Agri-
cultura] Congress held in Bhubanshwar
some time back. The Congress went to
the extent of describing the fact that the
Commission was doing great injustice to
the farming community of the country.
That Congress also adopted a resolution
on agricultural prices and marketing, and
urged thy Government to devise more
suitable and universally accepted pro-
cedures for fixation of prices of agricul-
tura] commodities, 1t has been the cry
of the farmers to devise an entirely
different machinery for fixation of the
prices, in which there are enough safe-
guards for respecting the views of the
farming community, ag is done in several
developed countries.

Ours iy one of the most important
developing, democratic countries. Farmers
are the backbone of this country. Un-
less the prices of agricultural commodi-
ties are fixed at a level remunerative to
producers, it would not be possible to
bring any economic relief to the farmers.
which was the primary requirement for
rural development programmes, It is not
that the volume of commodities pro-
duced by the farmers should be the only
criterion for fixing the pricess We have
to take into consideration the develop-
mental activities taking place in the areas
where the farmerg produce the commo-
dities; and our aim should be to make
the farming community more viable, We
will have to provide the infra-structure
needed for the farming community, and
study their needs relating to marketing
and insurance facilities, fertilizer pattern,
distribution of fertilizers and galso imple-
ments—ang modernizing the methods Of
operation, and mechanization,
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We wanted to bring about land re-
forms. We have brought in jand reforms,
and our Government has done it. But
has the land reform brought about mean-
ingful chauges in the agricultural system
and occupation? Hag the conscience of
the society been aroused regarding land-
labourers, farming classes, weaker sec-
tions and people having small holdings?
What is ths kind of mezchanization avail-
able to-day for agriculturists having small
holdings? Do we have tractors which
are conducive to our present agricultural
operations? No. They have not been
manufactured till now. We have been
producing big tractors which are not use-
ful to small farmers; and they cannot
afford to buy them since those big trac-
tors connot be useful to them. They
cannot be used on their small holdings.

Thig ig how the agricultural economy,
and this farming community have been
neglected—by not introducing a scientific
system of mechanization. The wage
policy and wage structure have been
changing from time to time. The cost of
agricultural operations has considerably
risen in recent years, and the cost of
componentg which are to be taken into
account while working out a price policy
include human Jabour, machine labour,
all material inpulg like manures, ferti-
lizers, seeds, pesticides, irrigation as also
cost; including interest on capital and
rental va'iic of land. This is so, because
our landle:s labour has to cultivate on
rental basis.

The procurement policy should have
some affinity with the marketing centres.
To transport the produce to the market-
ing centres, construction of roads is a
must. The nature of transportation sys-
tem available hag also to be taken into
consideration by the Agricultural Prices
Commission.

What are the objects and reasons be-
hing the setting up of the Agricultural
Prices Commission? “Has this  Agricul-
tural Priceg Commission wundergone
changes in its outlook on the basis of the
structural changes that we have envisaged?
Government has adopted a progressive
policy in these matters The statutory
body should be given full powers to cee
that *h: vital points such as land reforms,
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irrigation policy, water policy should be
taken into conmsideration. They have to
meet the requirement of the farmers and
the farming community. These structural
changes are necessary in the organised
sector for bringing about meaningful
changes in the farming community. The
Indian Agriculture Congress adopted a
resolution on agricultural prices market-
ing and urged the Government to devise
more suitable and universally accepted
procedure gfor fixation of prices of agri-
cultural commodities. In that resolution,
they have also said that unless prices of
agricultura] commodities are fixed at a
level remunerative to producers, it would
not be possible to bring any relief to the
farmers which was the primary require-
ment for rural development programme.
As far as urban people are concerned,
those who are land-holders, those who
are capable of putting their black-monay
into the farming gystem, their thinking
has been included in the Agriculture
Prices Commission. They have not taken
into consideration this thing while fixing
the prices; they have not taken into
consideration the conditions of the starv-
ing farmers, where there are no com-
munication systemg in the villages, those
who are mot getting fertilisers; those who
are not getting all the facilities, as far as
agricultural development is concerned.-
As far as drying farming is concerned,
all the facilities have to be taken into
consideration in order to develop that
area, Nothing has been on record to
show that how they came to the conclu-
sion, when wil] they announce the re-
munerative prices and so on,

The Agricultural Prices Commission
has not taken into consideration the
vagaries of nature, unforeseen circums-
tances like, floods, drought, natural
calamities, cyclonic storms. etc. So
far as agricultural commodities are
concerned, we must have a national
policy to announce in a particular season
so that the farmers may not be put to
any loss. At the time of growing sugar
cane, the Government must announce say-
ing that this is the price that the formers
will get, this is the profit, that they will
get if there is a good crop, this is the loss
that taey may incur jf there is a bad crop
this is the support price that they will get
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and so on. All these things are not en-
visaged in the Agricultural Prices Commis-
sion.

The hon. Minister is sitting here. I
would like to quote him. There has been
considerable increase in the cost of inputs
doring the last few years. 1, along with
my other friends put a question to the
Minister. “Is it a fact that the cost of
fertilisers would adversely affect the small
farmers, medium farmers, marginal far-
mers and big farmers?” They said, “No;
we are giving them subsidy and we are
paying them from the tax-payers’ money.”
Therefore, [ would like to know whether
th: cost of these inputs, fertilisers and
o'her thines. have been properly assessed
in our country, according to the size of
the land, according to the season and ac-
cording to the vagaries of nature in va-
rions parts of the country.

Take for example the question of high
yielling vari-ty oi sceds; 98 per cent of
the seeds do not have even ten per cent
of the germination. Therefore, there is
no sced policy. Therefore, when there is
no seed policy, when we go in for irriga-
tion. we do not get the expected vyield
. whether it is paddy, ragi, wheat, jawar
or sugarcane. With regard to sugar-cane
we have announced the price. Today
there 1s a glut of sugar, The sugarcane
growers are crying and the mill-owners
are also side by side growing, because they
do not have godown facilities even to kcep
their sugar. Therefore the farmers are
crying that the sugar mill owners are pro-
ducing more sugar and hundreds of crores
of rupees have been locked up and the
farmers are suffering. This is the situa-
tion that is prevailing today. Therefore,
the Agriculture Ministry has to come to
the rescue of the farmers and ensure that
they get their price. They have given me-
moranda even to the highest authorities,
the millowners can organise themselves
because they have got money and they also
get money [rom the banks. But the poor
furmers cannol gel money.

The simua!l farmers.do not get a proper
price; they do no! get marketing facilities.
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The Government should keep these things
in view while announcing the price policy.
Therefore, while in various other fields
like the small industry sectors people get
the benefit, the small farmers will only
wither away and they will take to other
vocations. They will even change what
is called the pattern of agriculture and
they will go away to other professions.

MR. CHAIRMAN: Mr. Lakkappa, there
are many members who are keen to par-
ticipate in this discussion. Will you please
now conclude?

SHRI K. LAKKAPPA: Will you kindly
give me ten minutes more?

MR. CHAIRRMAN: Not ten minutes; in
two or three minutes you may conclude.
You have covered all the points. The
Minister was present only to listen to your
speech.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATASUB-
BAIAH): He will go on for one hour.

MR. CHATRMAN: He has made very
forceful pleas.

SHRI K. LAKKAPPA: Now, let us
take what are called these rescarch con-
clusions. Lot of research has been made
by the Indian Council of Agricultural Re-
search. The Agricultural scientists there
have come to grip, with the problems.
Agricultural scientists 24 Agricultural In-
titutes. 22 Agricultural Universities, 32
Coordinated Research Projects have hecn
doing this research over the years. They
have done excellent work. But their con-
clusions have not reached the farmers.
The small farmer has not benefited by
their research. No proper atmosphere
has been created for them. Therefore,
today even 50 per cent of the land is not
being utilised  properly, even after the
land reforms. If yon announce a realistic
price policy and n remunerative price
palicy for agriculture of all kinds, T think
the agriculturists will take it very seriously.
The standard of living, the social life and
the social status of the agricultural com-
munity should be improved. Their place
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in society is mot the same as that of big
monopoly houses, as that of industrialists
or that of other professionalists, or scien-
tists, Take the case of those peeple who
~—are living in our villages, living by agri-
culture. Our country is basced on agricul-
ture. Why is it that there is disparity in
sociely, in their family life, their standard
of living and their way of life as compared
to the others? They are to be treated as
you treat the others, the indusfrialists, the
small scale indusrialists, medium scale in-
dustrialists. They constitute a large s°c-
tion. You have to ensurc that all the
facilities percolate to them in the same
manner as to the others, to elevate their
standard of living. It is a good thing
that the Government of India has taken
a policy decision to take up economic pro-
grammes for the benefit of the farming
‘community. When the Government is
committed to this, T request it to see that
these programmes are implemented car-
nestly. Now, there is a wide gap and
disparity between the price which a farmer
" gets for his produce and the price which,
an industrialist gets of his finished pro-
duct. This should be reducced.

People who are doing nefarious, anti-
social and anti-national activities, are in-
stigating the farmers whether they are in
Maharashitra or Tamil Nadu or in other
parts of the country. We should not be-
come an instrument in the hands of these
people, who want to politicalise the whole
thing. In order to make political capital
out of it, they are making the poor far-
mers their victims.

. I would urge upon this Government to
re-structure the APC, make it more effec-
tive and meaningful, see that the prices arce

announced well before the start of the

season and the interests of the farmers
are protected. There should not be a
wide gap between the farmers and other
people as far as their standard of living,
social status and economic status are con-
cerned. The Government should provide
more funds to the farmers and give liberal
concessions to them. Liberal. policies for
the benefit of the farmers §hould be pur-
sued. .
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I commend this Bill for the approval of
the House. I request the hon. Members
to support this measure. I hope, our pro-
gressive Government and alsd™ our very
able and ebullient  Agriculture Mm:stq
would agree with me and acccpt my Bill.
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MR. CHAIRMAN: Mr, Agriculture fg afx T W IR AT 99 FHaT,
Minister, your atten.ion has been drawn by At

th: hon. Member to the statement which
was made on the floor of the House giv-
ing the information that the widespread
rain has taken place. He said that it does
not give the correct picture. Still a wide-
spread drought situation is prevailing and
hz said that the Ministry should take im-
mediate steps so that necessary instruc-
tions go for supply of electricity, more
altention to farmers and necessary sleps
o meet the drought situation. Your at-
tention has been drawn and I hope you
will take note of it. Neécessary instruc-
tions should go because that is very im-
portant. The drought situation is really
serious. Now, the Minister will take ne-
cessary steps.

Now, Mr. Madhukar may speak.
17.04 hrs.

; [MR. DEPUTY-SPEAKER in the Chair].
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amtew fwar, @ svae F faamt &

SHRI K. LAKKAPPA: They were not
farmers.

MR DEPUTY-SPEAKER: 1 hope, the
agitation was not led by Mr Lakkappa.

SHRI HARIKESH BAHADUR: Some
farmers were killed in that agitation; he
will remember that.

o SHRI_K- LAKKAPPA: That was for
_:,_pofilic:\l gains.
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SHRI HARIKESH BAHADUR: I am

* not talking of political gains. I am simply

saying when farmers come before the
Government with their demands, Govern- -
ment does not meet their demands pro-
perly but, on the other hand, shoots at
them.

Y HIT L AU 9@ @l WY
foraml 7 awet At T AT R

Frras fagr, T A4 37 EW
% Oiq TEAMTa &1 Tfheaawior  Fowma
% T BT T Mey & gEaw«
farar

SHRI C. T. DHANDAPANI (Pollachi):
He is deliberately avoiding mentioning
Tamil Nadu.

ot gi¥aem qge T ¢ oar f o -
qiftr & W@ g, atwads. §
VAT G KT T@ A W@ w;
ThazhTor 3} 27 77T 97 | &7 U §Y-
FCH IZ G g [ Ifd yE 0F
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® ey @ g@ @ § | 75 Peafa ©
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fagre @ | 99T I &1 A9 TG1

aifsg  #eg  AgT  PRwar s @47
I &7 Gt PReT 9T dehraT 037 8 AR
g fPeamr sy =ifgw Wy g} o
T @91 @ @97 | L A9 4T §
AL 5 g WM @l sl fE g
T AT @ 399 faewi & oY T
wE fao g1, wiTw & 7 nam
T gia oy I & Ty foAt 7 S 6
TH e YAy FIAT 908 | Fa T g1
feet & 78T STONT @ IRl Hed
F7 P ? orwlem & @ faw @
TR FAT g FT FCHL H_ FTAT
AT .-

MR. DEPUTY-SPEAKER: To whom
has this Government not done injustice?

SHRI HARIKESH BAHADUR: There
is no section in the society which has not
suffered injustice because of the Govern-
ment action.

iu & s g =
=1 fammWY &7 37 F TR &1 a0 -
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TH IR A G
“The terms of reference of the Agri-
cultural Prices Commission was modi-
fied on Sth March, 1980. A copy of
the revised terms of _refcrence is at-
tached as Annexure I.”

A w9 & fean f& 0. 4. d. 5 0%
FueH € FX feur g dfd  Ioal &
T AT ! W TG WEAT H1 Greeren FUSL-
TPa Y el g, I99 FT TR
qvr PamT g SEaT AT ATy g e

“The question of the purchase does
not impress the Committee. Although
the whole of the wheat and a large
part of rice procured was under the
price support operation, regretably, the
dire¢t purchases from the producer were
negligible. The purchases through fzr-
mers’ cooperatives during the last three
ycars was less than 30 per cent of the
total purchases in the case of wheat,
whereas it was negligibly small in the
case of paddy. During the current vear,
there has been some improvement in-
asmuch as 7.5 lakh tonnes of paddy was
procured from farmers' cooperatives.
The Committec need hardly point out
that grester efforts are néeded to go in
for more of direct procurement from
the preducer or from producer coopera-
tives rather than through intermediaries
so that the benefit could reach the pro-

ducer fully.,”
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“The Committee are anxious to see
that the producer actually gets the
minimum support price for his produce.
They regret that no survey has ‘been
conducted to ascertain how far the pri-
mary producer got the benefit of the
operations of the FCI. When the pur-
chases are made from the intermedia-
ries it was not ensured that the pro-
ducer got the price fixed. For instance,
in Punjab or Haryana no purchase is
made directly by the FCI. The pur-
chases are made through “katcha arti-
yas”.

This is the recent Twentysecond Report
(1980-81) of the Public Undertakings"Com-
miftee. You sce the conditions of the
F0.1.

We gave subsidy to the FCI in 1977-78
Rs 478.775 crores, in 197879, it was Rs
570.00 crores, in 1979-80, it was Rs.
600.00 crores; in 1980-81 it was 650.00
crores and in 1981-82 it was Rs 650.00
crores.

ST, T. 9. F 164 TIQ  FEled &
T F, 9 T 161 TIC FT FR-
IOT F 160 TIC ST Fred 9T T¥4-
T HIE &1 A FJ1 | Al T 9 T
7 g We Pafred &t aw @t awa
g 1 Pex g7 Fix wiiswer oed &7
fae gar & Taler ygg fra gwdt
g 1 AT fau & 3@ 9T 25-30 T
T JIT ATTSRT GHE & 4 o
fa= g7 9s & <few oW T& It
dve @ifdT Tae & Fwaa aHiw. o
T P i@ wET A @A
TP FRAHR H1 TF a4 T GE §
wifes @ a7 wd g | ST Ol
FT ITHT 0F AW g PF w9 smefay
FT ITAT WA 94T 72T & | I OIA
F1 IWTR TEE @ F IW N
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/Y T g Ik g WA 9ee,
ot T i 7 ag faa o P g

At present due to the increased cost
of farming operations, farmers, speci-
ally the small and marginal farmers are
not gefting a remunerative price in res-
pect of many agricultural commodi-
ties.

T 99 &7 T FRT W- 20 1T ISl
ST & g | TH A9 H wgd-awd 25
‘aY dlg A g, Wi guHT 9ar T8l
P& e o= w7 fagaar @ wiE=x
giear 7 wear ot faar g°, Pow quw
& fou 7g @397 a9 4t |

The bank overdraft was of the order

of Rs 2033.58 crores at the end of
March, 1980.

Ig .8 FRALAT F1 gad g, 9 &
TATFE GRS A1 AT g, Twer o%
FAAT g7 AGL TIHE

‘The Committee have indicated earlier
the steps that could be taken to im-
prove the ways and means position and
reduce the cash credit. It is a matter
of concern that the outstanding dues to
the Corporation were Rs 452.57 crores
of which Rs 183.73 crores were more
than six months old. There should be
stricter credit control’.

FG WAT AT TIAT VAT W

g & FEAW (G A T 1 H
ameEar g, 1% &1 AT T
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AT § WAT WEIeT T §F "Il
H1 A I TT | & TR & 99 §
ITH YT QT HT §9aE AT g |
MR. DEPUTY-SPEAKER: Shri Sunder

Singh: You take only one or two minutes.
Then next time you can continue.
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statement re

Situation in Lebanon
18.01
[MR. SPEAKER in the Chair]

18.02 hrs.
RESIGNATION BY MEMBER

MR. SPEAKER: I have to inform the
House that I have received a letter daled
the 22nd July, 1982 from Shri Zail Singh,
an clected Member from Hoshiarpur con-
stituency of Punjab, resigning his seat in
Lok Sabha. Although it is not the prac-
tice to inform the House of the reasons
for resignation, in this particular case I
am happy to inform the House that he
has resigned his scat in Lok Sabha in
view of his election as President of the
Republic. I have accepted his resignation
with eflect from today, the 22nd July,
1982, afternoon

—— e

18.03 hrs.

DISCUSSION ON PRIME MINISTER'S

STATEMENT RE. SITUATION IN LE-
BANON—Conid.

MR SPEAKER: We shall now resume
the discussion under rule- 193. Shri Ram
Singh Yadav.



